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NO'I'IFICA'l'lON No. 02/2019. C -1.

Sri A.Rasavai:rh, Papcr l)rotnotcc ll'om thc LJnit ol'thc District .ltrdgc. Prakasalu

at Ongole, is transl-errcd ancl posted as Chicf' Administrative Ol'llccr, II

AclclitiJnal District & Scssions Couft-crtm- Special Court lbl trial ol' ollirrcc-s

against Wotlen, l)rakasam at Ongolc (Post kcpt vacant)'

Sri B.V.Pras:rda ll:too Papcr l)rornotcc ll'om thc Ljnit ol' thc l)istrict Jtrdgc,

SrikakUlam, is transl-crrcd ancl posted as Chiel' Adrninist|ativc Otllccr, XIll
Additional District & Scssions Cour1, Oajurvaka, Visakhapallarll I)istrict (Post

kcpt vacant).

Sri D.Vijayavtrdh:tn, Papcr Protnolec ll'onl tlrc L.Init ol- thc District JLrdgc,

Srikakularr, is transl-crrccl and postcd as Chicl'Administrativc Olllccr', Iranrily

Court-curl-lll Acldl. I)ist. & Scssions Cotrrt, Srikakttlaur, vicc SIi M.ntchi llabtr'

Sri M.Atchi B:rtru, (lhicl' Administrative Ol'llcer, Iamily Cotrrt-cunr-lll

Additional Distlict & Sessions Cotrrt, Srikakularn, is tlalsl'crrcd and posted as

Chiel Adrninistrative Ofllccr, Prl. District Court,, Srikakularn (l)ost kept Vacant)'

Sri P.S.Satyanilray:lna Murthy, Papc| Prornotce ll'on.r thc l.Jnit o1'1he l)istrict

Judge, Neliore, is iransl'el.r'cd and postcd as Chicl' Administrative Olliccr, Spl'

S".fion, (loun lbr.'l).ial olCascs,ndcr SCs/S'l's (POA) Act, 1989-cu.r-V Addl.

I)istrict & Scssions Corrrt, Ncllole' (Post kcpt vacant)'

Sri B.Narasinganna, Papcr Prornotcc ll'orr thc LJnit ol the [)istrict Judgc'

Kurnool, is transl'crred and postcd as Chicl' Adnlinistrativc OI'lrccr', II Additional

District & Sessions Court, I Iir.rdLrpur, Aanthaptrr I)istrict (Post kcpt vacant).

Sri S.Prasad, Papcr Prontotec h'om the Unit ol-the l)istrict Judgc, Chittoor, is

translbrred and postecl as Chicl' Administrative Ol-tlccr, VI Additional Distlict &

Sessions Coufl-cunr- Spccial Court lbr trial ol- ofll'cnces against Wonren, Chittoor

( Post kept vacant).

'l'hc I Iigh c'oLrrt o1- Anclhra [,radcsh, in crcrcisc ol- tllc powcrs conlcrre-cl

rundcr Arricle 23J ol-thc Constitution o1- India rcacl rvith Rtrlc 28(.i) ol'1hc A P'

Judicial Ir4inistcrial Sc|vicc Rulcs,2003 atrcl as pcrthc G.O.Ms-No'100 Larv (l.A

& J IIonrc Courts. I)) Dcpar'lmcnt, dt.08-0ti-201i ancl all ollicr porvcrs crrablirrg

thcrcto, is plcascd to ortlcr thc lirllorving trarnsl'crs :rntl postings: -



Sri A.llasavaih, Sri B.V.Pr.asada ll.ao, Sri D.Vijayavardhan, SriM'ntchi []abu' S.i r).S.Satyanarayana Murlhy, sri-I].Narasinganna,Sri S.l)rasad, Sri Valisctty Vcnkata Sudlakara Rao and Sri
N'Narayana ltcddy, srrail handovcr chargc orthcir posts to thc Senior
Supcrintcndcnt / intnrcdiatc junior. of thcir courts immcdiately on
leccipt ofthesc ordcrs and takc chargc of thcir ncw posts.

l'hc l)ist'ict Judgcs, l)rakasarr at Ongolc, Sr.ikakllam, Nellorc,
Kurnool, Chittoor., Cuntur arc hcreby- dircctccl to rclicvc thc
individuals lbrthwith o, rcccipt oI tlrcsc ordcrs to cnabre trrenr to.ioin
in thcir ncw posts and rcport courpliancc.

i)

ii)

'l'hc [.I,it ofllccrs co.ccr.ccr arc hcrcby dircctccr not to cntcrtain a.y
applicatiorr lirr Icavc rionr thc irrdividLral conccr.cd. 'r'hc .[rovc incliviclLrars

arc also hcrcby i.rbr,ccl that rcp'cscntation lbr rctcnlion irr thc prcscnt post
or any charrgc in tlrc aboi,c lrostings will not be cntcrtainccl.

'l hc llrlit ol'llccrs arc lirrthcr clilcctccl to sclrcl tlrc .joinin_u r.cports ol'thc
irrdir itlLrrrls lo tlris llegistr.r..

Nrtc:- Sri N.Nara)ana ltcdtlr,, .lrief Atlnrinistrativc OlIiccr, is not cnlitlctl t'drarv'l'.A. antl l).A. ctc., sincc lrc is lransl'crrcd at his rcqucsl.

c.6.^.-[rq.q L-a
n l,tG I sl'tA r{G6li[N?).

't'o

l. 'l hc lntlivitluuls ('l'lrrough lhc conccrnctl LJnit Ilcatls).2 lhc [)ist,ict .luclgcs, r)ra*asarr at ongolc, Srikakura,r, Ncilorc, Kur.noor,(lh ittoor, Guntur, V i sirkhapatnarn ancl Ananthallur.ant,
3. II Adclitioral I)isrricr & Scssions Court-curir- Spccial court lbr trial or'

Ol'l'ctrccs agailtst Worrrcrr, I)rakasan.r at Onuolc.
4. xlll Acldl. t)isr'icr & Scssi.,s CoLrrr, Ga.iirvaka, visakapar.arn District.
-5. llrc Jurlgic. ljar,i11, court-cur,-llr Adclitional l)istrict & scssi.ns c.urt.

Srikakullrl.

)

sri valisctty vcnkata Sutlhakara r{ao, l)apcr l)r.orrotcc liorn trrc tjrrit ol.thc .

[)istrict .ltrclgc, (itrrrtLrr', is translL'rrctl aniJ posicd as (]h icl' Aclnrip istr.ativc Olllccr,v Adciitional Dist'ict & Scssi.rs ('ourt-curn- Spccial Court lbr tr.ial ol.olltnccs
a{rainst Worncn, (iuntur (lrost kcpt vacant).

Sri N'Naravana l{cdtly.' Ch ie 1' Ac|n in istlativc Olficcr.. VII Aclclitional I)istrict &
Scssio's court, (lL*lur', Ncll.r'c l)istrict. is trarsl'cr.cd arrd postccl as chict-
Adnrinistrative or'llccr, II Additional t)istrict & Scssiors C,urt. Madarapallc.
Chitttxrr I)istrict (l)osr kcpt vacanr).



6 -l'he- 
Spe-cial Scssiors .ludgc rbr lrial .t-case-s rndcr SC/S.|. (poA) Acr, l9tt9_cum-V Addl. [)istrict & Scssions Court, Ncllorc.

7' Il Additional I)istrict & S_essions Judgc, Ilinclupr-rr, Aranl.apLrr District.8. VI Adclitional Districr & Scssio.s Co,rr-cu,r-Spcciar Scssio.s i,,al. ri,trial ol'oll'cnces against Wortrerr, Ch ittoor.
9' V Additional I)istricr & Scssions Court-cu m-S pcciar Scssio.s.rucrgc lilr tr.iar

o I- oll'cnces aga i r-rst Worr.rc-rr, C urr tur..
l0' Il Addl. Disrricr & Scssions Cor.rrt, Madanapailc, orritroor I)istr.ict.
I l. VII n ddl. [)istrict & Scssions Court, CuclLrr: Nellore t)isrrict.
12..]'hc Dist'ict 'l'rc'asury orlrccrs, prar<asam at c)ngore, SrikakLrranr, Ncilorc,Kurnool, Chittoor, CLrnlur, Visakhapalnarn and Ananthapurant.
13.'l'hc Srb 'l'rcasury olliccr, GajLrwaka, Visakhapatnarn Distr.ict; ilinduprr,Ananthapur Dislrict; Madanapailc, chittool District; .,rJ c;..,,r,,.., N.-ri,,,"District.
14.'l'hc Rcgistrar ( I'l')-cunr-Ccnrral pr-o-iect coor.clinator., I Iigh Court ol.Anclhra

Pradc-sh, rvith a rcqr"rest to dircct 1hc conccrncd to uproacl the Notification inthc Iligh ('ourr's Wchsirc.

Spalc...I Stock... l.


